
HIGH COURT OF ORISSA: CUTTACK

e-Tender Noticc of supply installation and testins of l2 numbcrs of Laptops

e-Tender Noticc No. XXXIII-25/201 1 -22-1639, Datetl: 2t1.01.2022

Sl. No. Namc of thc work

Date of availability of the bi
documcnt on thc portal

downl oillnC !lbl{q! thqfq{ql
I-ast Date and 'l'ime for I

Supply, installation and testing of l2
numbcrs of l,aptops

28.01.2022

u1.02_2022 till 05.00 PM

111.02.2022 tiil 05.00 PM

21.02.2022, 1 1.30 AM onwards

Rs.1,000/- (Non-refundable, Rupees one thousand

only) in shape of Demand Draft in favour of "The
Rcgistrar (Judicial), High Court of Orissa,

Cuttack" payable at SBI Main Branch, Cuttack in

offline modc.

ILs.40,8001 (Relundable. Ilupces lorly thousand

cight hundrcd) to bc submittcd in shapc of Demand

I)rali in favour of "Registrar (Judicial), IIigh
Court of Orissa, Cuttack" payable at SBI Main

Branch- Cuttack in offline mode."

Last I)ate and '['ime for uploading 
]

ol bids
I)atc and l'irnc lor opening of
IechnieaI B ids

)

,1

6

'fcndcr (los1

I]MI)

lnterested bidders may view and download the'l'ender document containing the detailed terms

and conditions, from the website viz. http:i/tendersod isha.gov. in.

High Court ol'C)rissa, reservcs the righl to amcnd or withdraw any ofthc terms and conditions

contained in thc'l'cndcr Documcnt or to rcjcct any or all tcndcrs without giving any notice or assigning

any rcason thcrcof. (

' .' ,_j \,\
Registrar (,ludicial)

2

'[he Registrar (Judicial), Orissa High Court, Cuttack on behalf ol Orissa High Court invites

online bids in two bid syslems ('fechnical & Financial) through State e-Procurement Portal

htto://www.tendersodisha.gov. in only lrom eligible bidders which are valid for a minimum period of

1 80 days from the date of opcning for "Supply, installation and lesting of l2 numbers of Laptops".
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